
Centra. Administrative Tribunal
Pri i'iciDal Bench; New Delhi

New Delhi, this the 4th day of -Septamber .199.'

Horr'ble Dr, Jose P, Verghesr, Vi ce-Chai rruan i J}
Hon'ble Shri K . Huthu kijiriai- , Member (A)

1. 3h. O.P. Arya son of Sh.. FbC. Arya

R/o CPS ,DDA Fiat No.4,

Pocket 2, G-B]ocK,Naraina Vihar,

New Del hi .

2. Shri Veeranna son of Sh. Mayanna,

r/o A-11 , Laxtiu.bai Nagar ,

New Delhi. , P e 11110 n e r

(Bv Advocate Shri S.D, RatLiri proxy for Sh. G.D

Gupra i

Kssponoon:

Versus

Shi-i Anil V. Gokak,
Seci~8 tar y ,

0epartment of TeIecommunications ,
M i i'l i s t r o f C o mi m u n i c a. a i o n s,

o a n c 1 a r B h a w a n ,

New Delhi .

'By Advocate: Shri R.P. Aqaarwal)

ORDER (ORAL)

[Hon'ble Dr. Joss P. Vercihsse, Vice—Chairmai. (J)

In view of the order paseac by us on

28.17.199? and in view of the affidavit filed bv tnc

counsel appearing on behalf of this respondsnts, we arc

satisfied that the suggestion given by the petitioner nas

been taken in its spirit and the payment "has been mace

accordingly. In view of this matter, these contempt of

coiirts proceedings are dropped and notices t.iischargeiJ If

any further grievance survives, petitioricrs arc at J iocrfy

to seek appropriate remedy.

i K. Muttiu kuiTiar)
Msifiber (a)

na

(Or , Jose P Vergi:

Vice-chairman iJ


